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DR. BABU RAO MEDIYAM (BHADRACHALAM): Madam Chairman, I would like to draw the attention of the House
to an important issue. Since four days, about 150 people from Gujarat are staying openly at the footpath of the Office of
the Ministry of Water Resources. Men, women and children came all the way to Delhi. They are demanding not to raise
the height of the Sardar Sarovar Dam. Already 10,000 families were not resettled or rehabilitated. Moreover, the
Government of Gujarat is now going ahead with the heightening of the Dam, and it is supposed to inundate about 35,000

families now.

Madam, it is already on record that the hon. Prime Minister of India advised the State Government not to go
ahead with the raising of this Dam. Even then, without any permission from the Ministry of Water Resources or the
Central Water Commission, they are raising the height of the Dam. Hence, I would urge upon the Central Government to
appoint a Committee or a team of Parliamentarians to inspect the site of the dam and help to solve the misery of the

people regarding the resettlement and rehabilitation.

There are thousands of villages which are well developed and since decades people are staying there. 1 would

request the Central Government to pursue the matter and to kindly stop raising the height of the Dam for the present.
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